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MATTERS UNDER RULE 377

(i) Need for a Super-fast train bet-
ween Lucknow ang Allahabad
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(ii) Essential] facilities for the employ-
ees of Natural Institute of Sheep
Development in Rajasthan.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Some of the Members cf
Parliament went to Avikanagar in
Rajasthan to find out the activities of
the National Institute of Sheep De-
velopment.

We are glad to see the results of
experjments donz in these rain-fed
sandy areas to raise perennial grasses.
The Institute attempted 1o have three-
tier system of raising fodder, that
is raising grass, fodder shrubs and
fodder trees. It is really adoptable
in similar areag in the country.

" This Institute has succeeded in de-
veloping sheep and goat breeds. But,
there is a great gap between research
and propagation. It should be filled
up.

Due to the uncertainty of electricity
the Institute is experiencing some
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difficulty in carring experiments, It
is said that a generator is supplied but
it should be strengthened as the sup-
ply as we have seen, was not satisfac-
tory.

There are about 50 vacancis of Se-
nior Scientists. It is learnt that due
to lack of facilities the Scientists are
not joining there, Thig must be looked
into,

One thing is definite. There are
no education facjlities for the children
of the employees of the Institute
and there ig no regular bug from that
Institute to Jaipur which is g must.

I urge the hon. Minister of Agricul-
ture to try to redress the grievances
of the employees so that they may
put their heart and soul into the re-
search work.

(iii) Neeq for a separate Archaco-
logical Circle in Orjssa.

SHRI CHINTAMAN PANIGRAHI
(Bhubaneswar): Sir, Orissa Govern-
ment is pursuing with the Education
Ministry of the Central Government
for the last several years for creation
of g separale Archaeological Circle for
Orissa State, There are now 66 cen-
trally protected mounments in Orissa
including Lord Lingaraj Complex and
Lord Jagannath Complex which con-
sists of about 100 temples and struc-
tures with valuable sculptures. Be-
cause of sub-circle offices important
works  like documentation, survey.
exploration and excavation rarely
get the attention they deserve. Be-
sides; the world famous Sun temple
at Konark and historical Budhist
sculpture at Lalitgiri, Udaigiri; Rat-
nagiri and at other placeg justify the
claim of State for having an indepen-
dent Archaeological Circle which
needs immediate consideration of the
Government of India. When the Eas-
tern Cijrcle is now being proposed to
be bifurcated, I urge upon the
Central Government to create an in-
dependent circle or Orrisa State.
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(iv) Needs for conversion of Dabhol
Port into a major port.

SHRI BAPUSAHEB PARULEKAR
Ratnagiri): The unsatisfactory liv-
ing condjtions in Bombay city have
reached a bursting point and to alle-
viate the situation the Government
has taken up the twin Bombay sche-
me and unless means for g permanent
stoppage of the concentration of indus-
tries and population is found out and
worked oyt, the fearful consequences
are bound to reappear in large pro-
portions in a few years. To effect,
therefore, a lasting solution, a place
will have to be found out which will
offer better, abundant and still chea-
per facilities than the present Bombay
or twin Bombay ever could.

Taking into consjderation all the
requirements of a modern industrial
town, development of Dabhol Port
on the West Coast of Maharashtra in
the Ratnagiri district offers to be
the most suitable and yet an attrac-
tive and economical place for this di-
version and once a nucleus js found,
the industrialists ang traders will
flow to this place,

Sir, there are various predominant
factors which would prima facie show -
the necessity for the development of
Dabhol port by converting it into
major port by jncluding it under
centrally sponsored scheme. This port
is only 90 miles South of Bombay and
was previously foremost for sea borne
international trade. Extract of Dagh
Register shows that the Dutch had
founq a depth of 18 fathoms i.e, 108
feet, According to latest marine
survey the depth is 55 feet and is
more than that of an other port in
India. The length of this deep por-
tion is about three miles and breadth
about 1/2 a mile. This port is
suitable for building and anchoring
the largest ships the world would
have. Vice-Admiral (Retd.) Soman
after survey of this Port has observed:
‘Dabhol creak lends itself most ad-



